UNIVERSAL SOMPO GENERAL INSURANCE CO LTD ‘3

Standard Fire Special Peril Policy (Commercial) — Add ons

1) Additional Carrying or Lifting Equipment hiring charges
(UIN: IRDAN134CP0010V01201819/A0074VV01201920)

On payment of additional premium, this insurance shall include additional expenses reasonably
incurred by the Insured for hiring of additional Carrying or Lifting Equipment, solely for the
purpose to enable the Insured to resume its normal operations.

Subject to otherwise, terms, conditions, exclusions and limitations of the Policy.

Provided always that the Company’s lability under this extension shall not exceed Rs.
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